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IN THE CENTRAL1, ATtINtSTRAflVE TRflThp\L: HYDERAD BErtH: 
AT •FERAD.  

CRTGINAL APPLIcATtON NO, 2qof 19 

TEz 	 . 	 Finally . 	 weeks time 
grateftfl!!3:r'3unter, .t 
the request of Standing Counse]J 
Respondts, thereafter post the 
case for final hearing according 

- 	- 	- 	to its turn in usual course. 

- 	- 	. 
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IN THEB CENTRAL ADMINISTRATIVE TRIBUNAL HYDE RABAD BENCH AT HYDERABAD 

Date of Order:19.3.90. O.A.No.2t1J9O. 

BETWEEN;-  

AND 	- 

The Sub-Divisional Officer, Phones, 
Eluru-534001. 
The Dy.General Manager,Telecom,' 
Eiuxu-534050. 
The Director-General, Telecom, 
(representing Union of India), 

New Delhi-110001. 

.. . .Applicant. 1 ThJ 

i LL 
..Respondeflts.. 

FOR THE APPLICANTS Mr.C.Suryánarayana, Advocate. 

FOR THE RESPONDENTS: Mr.E.MADANMOHAN RAO,Addl.CGSC, 'CA 

C 0 B A N: The HbN'BLE MR.B.N.JAYASIMHA:VICE-CHAIRMAN 
AND 

	

THE HON'BLE 	D.SURYRAOIMEMBER(JIJD1CLAL) 

***** 
The Tribunal made the following Order:- 

° Admit. Notie to respondehts for filing counter within six weeks 
before the Registrar. 	- 

By way of Interim Orders we direct that if any casual 
labour who, were appointeU after 1-1-1986 are being 

	

' emloveaJ the applicant should be re-e 	in oieteruce 
£rt1iitCpending disposal of the O.A.  
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XGISTRAR 
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//Tme copy//  
.. .. 	 . 

I 

To 
The Sub-Divisional Officer, Phones, Eluru 534001. 
The Dy.Beneral Manager, Tlecom,Eluru 534050. 	- 

3, The Director-General, Telecom(Union of India),New Delhi-110001. 
One copy to Mr.C.Suryanarayana, Advocate, 1-2--593/50,Srinilayam, 
Sri Sri Marg, Gagan Nahal,Hyderabad-500029. 
One copy to Mr.E.,Madan Mohan Rao, dhdd.CGSC, CAT, Hyderabad. 
One spare copy. - 	 - 
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IN THE CE1TRPL ADMII3TpATx'JE TRI2UrRL 
HVD:R;;BJ BENjHa 

( 
RDNP 	MR 3N JAVIi° IMHP. (Uc,) 

AND 
HDN'3LE i,D,SLJHyM 

4MD 
HON 	ALE 	 :'JR7H\\ (im 	) (j) 

\ AND 

DRiED 	t 

OR )ER/JUOGf NT 
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Pfrv'jrtcd :nd ictw:iu; ;;1.—, 
Sir 

A.LL:'rJd, 

rff  with directicjri. 
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tIN THEE CENTL ADMINISTRATIVE TRIBTJN4L HYDERABAD BENCH AT HYDELD 

Date Q fOrderjj.3.9O. O.A..Nó. 2141190. 

BETWEEN; - 

AND 

The sub-Divisional Officer, Phones, 
Eluru-534001. 
The Dy.General Manager,TeleCOm, 
Eluni-534050. 

.Appiicant. 

 

p 	, 
\fr,3RAr'9  f 

The Director-General, Telecom, 
(representing Union of India), 

New Delhi-110001. 	 .. ..Respondeflts. 

FOR THE APPLICANTS Mr. C. Suryaflarayana, Advocate. 

FOR THE RESPONDENTS: Mr.E.MADANMOHAN Ra0,Addl.CGSC, CA 

C 0 B AM : The HON'BLE 	 -CH-zxIRMAN  
AND 

THE HON'BLE MR.D.SURYARAO;MEMBER(JUDICAL) 

The Tribunal made the following Order:- 
Admit.. Notice to respondents for filing counter within six weeks 
before the Registrar. 

By way of Interim.Orders we direct that if any casual 
labour who were appointed after 1-1-1986 are being 

jioyed the applicant should be re-9ñ 	J in pze±'2resce 
to them, pending disposal of the O.A. . 

Sd/-XXXXX 	 sa,'-xxxxx 
(B.N.JAYASINHA) 	 (D.SURThRAO ) 
VICE-cHAIRMAN. 	 frIEMBER(JUDICIAL).. 

//True Copy// 

-COtJRTOFFICER. 

To 
The Sub-Divisional Officer, Phones, Eluru 534001. 
The Dy..Seneral Manager, Ttlecom,Eluru 534050. 

L The Director-General, Telecom(Union of India),New Delhi-110001. 
One copy to Mr.C.Suryanarayan&. Advocate,1-2-593/50,Srinilayam, 
Sri Sri .Marg, Gagan Mahal,Hyderabad-500029. 

5 0pecopy to Mr.E..Madan Mohan Rap, Add.CGSC, CAT, Hyderabad. 
4.-tne spare copy. 




